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S. Barmer 

6. Bikaner 

7. Bhilwara 

8. Bundi 

9. Chittorgarh 

10. Churu 

II. Dungarpur 

12. Ganganagar 

13. Jaipur 

14. Ja isilmer 

IS. Jalore 

16. Jhalwar 

17. Jhujhunu 

18. Jodhpur 

19. Kota 

20. N agour 

21. Pali 

22. S. Madhopur 

23. Si~ar 

24. Sirohi 

25. Tonk 

27 . Udaipur 
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19803 

Digging of Canals a Threat to Agri-
Culture System 

9589. DR. KRUPASINDHU 
BOHI : Will the Minister of AGRI-
CULTURE be ple r.sed to state: 

(a) whether it has been opined 
that digging of canal was posing a 
threat to the agricultura] system in the 
ab ence of sufficient veget tion; 

(b) if so) the reaction of Govern-
ment thereto; and 
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(e) the steps taken by his Ministry 
to stop this environmental degradation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
(a) and (b) Digging of canals does 
not normally .pose any threat to agri· 
cultural system. However, under certain 
unfavourable conditions seepage throu-
gh embankment reaches of canal 
system is causing condition of i~peded 
drainage. The GoverQrnent bas been 
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concerned with these adverse efT cts 
and has endeavoured to take appro-
priate remedial measures for develop-
ment of areas along the can'll system. 

(c) The remedial measures to over-
come these deficiencies are construction 
of effective drainage ystemJ adoption 
of selective afforestation, lining of 
canals and conjunctive use of water 
that seeps alongwith the canal water 
for beneficial uses. 

Allocation Withh eld out of the 
REP Funds 

9591. SHRIMATI JAY ANTI PAT-
NAIK : Will the Minister of RURAL 
DEVELOPMENT be pleased to state : 

(a) whether Centre has withheld 
the allocation of nearly Rs. 9 crores 
to 17 States and Union Territories out 
of National Rural Employment Pro-
gramme funds; 

(b) if so, the names of the States 
and Union Territories which are effect-
tcd duc to the withholding of the 
allocation; 

(c) the rea ons thercof; and 

(d) the sugge tion given by the 
Centre to expedite the implementa-
tion of NREP by State within the 
timo bound programme? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARINATHA 
MISRA) : (a) and (b) Release of par t 
of the allocation could not be made 
in case of only 4 State JUTs. viz. 
Assam, RajasthanJ Arunachal Pradesh 
and Pondicherry. The amounts involved 
were Rs. 200.00, Rs. 25.80, Rs .20.12 
and Rs. 12.033 lakhs re pcctivcly 
totaling to Rs. 255.953 lakhs. 

(c) In ' case of Assam, Arunachal 
Pradesh and Pondicherry, the reason 
for not releasmg the total amount 
allocated was that the State/UTs did 
not fulfil the condition of utilisation 
of atleast SO % of the reasources given 

earlier , In case of Rajasthan, art 
amount of Rs. 25.80 lakhs could not 
be released for. want of matching 
provjsion in the State Budget. 

Cd) The need for at isfactory pro-
gress in implementation of the pr gram-
me and provIsIon of matching 
contribution in the State budget has 
been rc-emphasised with the Stae 
Governments/Union Territories. 

Construction of Rural Godo\\ns in 
Orissa 

9592. SHRIMATI JAY ANTI PAT-
NAIK : Will the Minister of RURAL 
DEVELOPMENT be pleased to state : 

(a) the amount earmlrked in 
1983-84 for construction 'of rural 
god owns in Orissa; and 

(b) the progress made so far in 
the con truction of those rural god-
owns? 

THE MINISTER. OF STATE OF 
THE MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARINATH MIS-
RA) : (a) and (b) No Sttate-wise 
allocation of funds i mad.} under the 
. cherne for establishment of a national 
grid of rura l god wns. Under this 
sch me, the Government of Ori sa 
proposes to 'sel up 9 godowns during 
thlJ year 1983-84. The Central subsidy 
to meet 25% of the cost of cOllstruc-
tion would be sanctioned after the 
detail d proposals are rccieved from 
the State Government and these are 
approved. 

Inter- tate River Disput 

9593. SHRI BRAJAMOHAN MO-
HANTY : Will the Minister of IRRI-
GA nON be pleased to state: 

(a) whether Government have got 
any proposal of introducing alternative 
mechanism to etUe the dispute of 
inter-State rivers about allocation of 
water; and 




